










































































187 Papers   laid [RAJYASABHA] on the Table 188 
 

PAPERS LAID ON THE TABLE 

Report and Accounts (1978-79) of the 
Neyveli Lignite Corporation Limited, 

.Neyveli,  Tamilnadu and Related Papers 

THE MINISTER OF ENERGY AND 
IRRRIGATION AND COAL (SHRI A.B.A. 
GHANI KHAN CHAUDHURI): Sir,, I beg to 
lay on the Table, under sub-section (1) of 
section 619A of the Companies Act. 1956, a 
copy each (in English and Hindi) of the 
following papers: — 

(i) Twenty-third Annual Report and 
Accounts of the Neyveli Lignite 
Corporation Limited, Neyveli, Tamil Nadu, 
for the year 1978-79, together with the 
Audiors" Report on the Accounts and the 
Comments of the Comptroller and Auditor 
General of India thereon 

(ii) Review by Government on the 
working of the Corporation. [Placed in 
Library.] 

[See No. LT-627/80 for (i) and (ii)]. 

I. Report (1976-77) on the working of the 
Commission of Railway Safety 

JI. Report (1978-79) on the working of the 
Central Coal Mines Rescue Stations 

Committee and Related Papers. 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION AND LABOUR (SHRI J. 
B. PATNAIK); Sir, I beg to lay on the Table, 
A copy each (in English and Hindi) of the 
following papers:— 

I. Report on the working of the 
Commission of Railway Safety    for the 
year 1976-77. [Placed in Library See No. 
LT-604/80]. 

II. (a) Annual Report on tiie working of 
the Central Coal Mines Rescue Stations 
Committee for the year 1978-79, together 
with a Review by Government thereon 

(Interruptions) (to) Statement giving reasons for the 
delay in laying the above Report. [Placed 
in Library. See No. LT-572/ 80 for (a) and 
(b)]. 

Statement giving reasons for not laying the 
Annual Report and Audited Accounts 
(1978-79) of the National Safety Council 
within the stipulated period, 

SHRI J. B. PATNAIK: Sir, I beg to lay on 
the; Table a statement giving reasons for not 
laying the Annual Report and Audited 
Accounts of the National Safety Council, for 
the year 1978-79, within the stipulated 
period. [Placed in Library.   See No. LT-574 
80]. 

The Delhi Shops and Establishments 
(Amendment) Rules, 1980. 

SHRI J. B. PATNAIK: Sir, I also beg to lay 
on the Table a copy (in Englisr and Hindi) of 
the Delhi Administration, Notification 
F.I.(22)/79-LC(S>. dated the 29th January, 
1980, publishing the Delhi Shops and 
Establishments (Amendment) Rules, 1980, 
under subsection (3) of section 47 of the Delhi 
Shops and Establishments Act, 1954. [Placed 
in Library. See No. LT-658 801. 

Notifications under the Air Craft Act. 1934 
and Related Papers 

SHRI J. B. PATNAIK: Sir, I als0 beg to lay 
on the Table a copy each (in English and 
Hindi) of the following Notifications of the 
Ministry of Tourism and Civil Aviation, 
under section 14A of the Aircraft Act, 1934, 
along-with the Explanatory Memoranda o» 
the Notifications:— 

(i) G.S.R. No. 193, dated the 16th 
February, 1980, publishing the Aircraft 
(Amendment) Rules, 1980. 

(ii) G.S.R. No. 194, dated the 16th 
February, 1980, publishing the Air- 














